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TH E  M IN IS T E R  O F P E T R O L E U M , 
C H E M IC A L S A N D  F E R T IL IZ E R S  
(SH RI H . N . B A H U G U N A  ) :

(a) Yes, Sir.

(b) Yes, Sir.

(c) T lic  total expenditure involved is 
Rs. 41*05 crores and the shipment from

Japan will be effected between July 30, 
1977 to October 5, 1977.

Decision on Demands of Bonus to 
Railwaymen

4910. SH R I N IH A R  L A S K A R  : 
W ill the Minister o f R A IL W A Y S be 
pleased to state ;

(a) wlir-ther the bonus issue was dis­
eased  by his Ministry with the Railway 
Unions; and

(b) i f  so, the outcome o f the talks ; and 
if  not, when the talks are likely to be held ?

T H E  M IN IS T E R  OF R A IL W A Y S 
(PROF. M A D H U  D A N D A V E TE  ) :
(a) tnd (b) . The matter has not 
been discussed with organised labour on 
the Railways. As stated in reply t» the 
Unstarred Q,uestion No. 1226 answered 
on 21-6-77, the entire bsue relatinglto 
bonus is being examined in depth by the 
Government.
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Thefts and Pilferages in Railways

4912. SH RI G. Y . KR ISH N A N  : 
W ill the Minister o f  R A IL W A Y S be 
pleased to state:

(a) whether there has been any loss 
incurred by the Railways during the last 
three years on account o f theft and pilfer­
age;

(b) the amount o f  annual expenditure 
incurred by the Railways on the employ­
ees posted for preventing these offences; 
and

(c) whether any effective measures 
have been contemplated to prevent these 
offences and whether such measures have 
been implemented in any o f the zones;, 
i f  so, results thereof?




